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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART - 11

(General information relating to Legislative & other matters)
Monday, 15" March, 2004 / Phalguna 25, 1925 (Saka)

No. 24.

DETENTION AND RELEASE OF MEMBER
The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha,
Delhi, was received from the Additional Commissioner of Police (South District, New
Delhi.) :
“ I have the honour to inform you that Shri Tarvinder Singh
Marwah, Hon’ble Member of Delhi Vidhan Sabha, Delhi was
arrested in case FIR No U/S 186/353/332/34 IPC PS Lajpat

Nagar at 11.45 AM on 13.03.2004 and was released on bail at the
same moment.”
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